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caUon' 'N D, 3370-E!54, da ted the 21.t 
Kay ~ (S.RO. No. 1M3) for Cen-
·tral meetrical Engineerine Service 
Cla.s 1. It has not been poaslble to 
obtain the requisite number of copies 
of these Gazette notifications. Copies 
6t the rules regarding promotion of 
ClallS II Officers to Class I pos:s both 
on the Civil and Electrical aide in 
the c.p.w.n. as extracted from the 
above notification, are, however, 
placed on Ihe Table of the House. 
[See Append.x III, annexure No. 641. 

No tormal amendmeals in these 
Rul03 have been made. With the ap-
proval of the Uoio:l Public Service 
Commt 'sion telaxa ions have been 
made, from 'ime to time and on ad·hoc 
basis, regard:ng qua'ifications for 
promotion as well as percentage of 
vaoRnci,'s to be filled up by promo-
tion.Oi, hy Df'partmental Promotion 
Committees concerne:! trom time 
to time. The re10,(8 ion" were found 
necess!lry due to administrative rea-
sons like shortage or Class I direct 
recruih due to inadequate !'ecruit .. 
mpnt during pao;t ~. inadequate 
n ~ O  of permanent posts and tor 

o in~ promotional 8 n I ~ to out-
standing non-graduate enlineen" 

Industrial Development 

•  f Shri Rarhunath Sinlh: 
1m., Shri Prakash Vir Shutrl: 

Will tho Minister of Commerce ..... 
bldu,tr, be pleased to state: 

(a) the number of applica'ions re-
ceived by Government tor st.arting of 
new induqtrie ~ Rnd for expansion of 
cxislinr, industries undrr the Indus-

i ~ (Development and Regu'ation) 
Act from eAch of the ~. o  during 
1954-5S. 1955-58, 1958·57, 1957-58 and 
1958-59; and 

(b) tho number of application. 
slnC':io:lt'l1 felr (,!1ch Stat'.:' durmg the 
• bovt' ~  with the ~  for each 
State and for each year? 

Th. Mlnl,t., of Inda.try (Sbrl 
..... bllal Sbab): (a) and (b). The 

information is being collected and 
will be laid On the Table of the 
HoUle. 

18116. Shrl D. C. Sharma: Will the 
Prime MlDlster be pleased to .tate: 

(a) the nmber of incursions by the 
Chinese in Ladakh since the outbreak 
ot the trouble in Tibet; 

(b) the lata 1 loss of life and pro-
perty estimated; and 

(c) the compensation paid to Ihe 
dependents of the person. killed! 

The Prime Minister and MiDlster of 
External Allal..,. (Shrl Jawaharlal 
Nebru): (a) Six. 

(b) Ten per.ons were killed and 
property warth Rs. 3,100 was lost In 
the Kongka Pass incident on October 
21, 1959; 

(c) Government of India have sane:· 
tioned Rs. 20,000 lor payment to the 
dependen!s of the persons killed in 
this incident at the rale of R •. 2,000 
in each case. The Jammu &. Kashmir 
Government have also sanctioned 
payment at the rate of Ro. 1,000 in 
each e:ue. 

Nal. BostO .. 

1897. Shrl Rachanath 81D(h: Will 
the Prime MInister be pleased to state 
whether it is a tact th,t 71 Nag. 
Rebels have been arrested with two 
stengu'l5. 12 riftes and with a num-
ber of o!he>T Rrms In the second wrek 
of March, 1960? 

The Prime Minister and M'n~ '" 
Edernal AIl.I..,. (Shri J._ ...... 
Nehru): 1'1 1 ~ i ~  fo:"!nigh' of 
March, 1960, 35 Naga rebols we ... 
arrestrd 6 ~  and 14 muzzle Jrutd .. 
in, gunll we-rl! e-ther recovered 

, lrom Ih.m nr .urrendered by them to 
th. authortties. 




